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Sixteenth Loksabha

Title: Motion regarding Appointment of Members of Rajya Sabha to Joint Committee on Citizenship
(Amendment) Bill, 2016 (Motion Adopted).
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SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do appoint three
members of Rajya Sabha to serve as Members of the Joint Committee on the Citizenship
(Amendment) Bill, 2016 in the vacancies to be caused by the retirement of Sarvashri

Dilipbhai Pandya, Derek O’ Brien and P. Bhattacharya from Rajya Sabha on 18th August,
2017 and do communicate to this House the names of the Members so appointed by Rajya
Sabha to the Joint Committee.”

The motion was adopted.
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HON. SPEAKER: Now we will take up ‘Zero Hour’. Shri P. Karunakaran.

SHRI P. KARUNAKARAN (KASARGOD): Madam, I am sorry to say that some of the respected
Members of the Ruling Party made serious allegations against the CPI(M) leaders including the Chief
Minister of Kerala and the Secretary of the State Committee. There is no justification in giving the
names of Shri M.M. Mani and others... (Inferruptions). Since they are not in a position to give any
reply, it is not proper to make such allegations against these leaders.... (Interruptions). Besides, they
have quoted the ... * as terrorist of the CPI(M)... (Interruptions). They are the senior Members of this
Party... (Interruptions). 1 would like to know from the Ruling Party, i.e. the BJP, whether ... * is a
terrorist Party or not... (/nterruptions). They were allowed to speak for half-an-hour yesterday...

(Interruptions).
12.09 hours
(At this stage, Shri M.B. Rajesh and some other hon. Members came

and stood on the floor near the Table.)
... (Interruptions)

HON. SPEAKER: The House stands adjourned till 12.30 p.m.

12.10 hours

The Lok Sabha then adjourned till Thirty Minutes past Twelve
of the Clock.

12.30 hours

The Lok Sabha reassembled at Thirty Minutes past Twelve
of the Clock.
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(Hon. Speaker in the Chair.)
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